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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH

E/Misc/70300/2016
Appeal Ne. £/ 680/ 2009-EX{D8B),

pated of Hearing/decision: 27/6/2016

CLCE., Lucknow Appettant

Ve,
Kay Pan Products Pt Lt fesponaent
Appearance:

Present for the Appeliant: Shri 0.K. Deb (Assistant commissionar) AR
Present for the Respondent: None

Coram: Hon'ble Shri Anil Choudhary, Member {Judicial}
Hon'ble Shri Anif G. Shakkarwar, Member {Technical}

Final Ordar No. —{3ab] Lo

Per: Anil Choudhary

Appeal disposed of as withdrawn under litigation policy as prayed
i Mhaccllaneous Application Na.70300/2016, without cntering info

merits.

(Dictated and pronounced in the open Court)

e A A
(ANIL G, SHAKKARWAR) (ANIL CHOUDHARY)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)
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